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", 2.' .After discussions with the Staff
Side of the National Council (JCM) ,
Government accepted the DA formula
recommended by the Third Pay Corn-
mission, but with improved rates of
neutralisation. Nine instalmentj of
DA were thus sanctioned at the im-
proved rates from time to time till
the layer age index reached 272 points.
T-h-e rr'hird Pay Commission had fur-
ther _ recommended that when the
average index crossed 272 points,
Government should review the posi-
tion and decide whether the DA
schema should be extended further
or whether the Pay scales themselves
should be revised. After the average
index figure crossaj 272 points, Gov-
ernment have been sanctioning On an
ad-hoc basis suitable increases in DA
at the rates recommended by the Pay
Commission. Five additional Instal-
ment- of DA were allowed by Gov-
ernment to cover the index average
of 312 points. Consequent on the
index average crossing 320 points at
the end of December, 1977, Goverri-
ment haVe decided to pay a further
instalment of additional DA to the
Centr-al Government employees with
effect from 1-1-1978. The form and
manner in which this instalment is
to be paid is to be discussed with the
Staff Side of the National Council of
the JCM.

3. As a result of the sanctioning of
the 15 instalrrients of DA, the Gov-
ernment employees stand compensa-
ted to the extent of 96 per cent at'
the minimum: wage Ievel of Rs. i98
p.m. In the case of employees draw-
in~ pay above Rs, 300 'a'nd upto
Rs. 800 the ncutralisation is about 7'0
per -cen:t and in case of employees
drawing pay of Its. 1600, it is about
38- per cent. The neutra1Jsati.on per-
centage goes On declining as the pay
level increase. ,As _against.. this. Gov-
ernment have allowed a:.. number of
concessions to Central . Government
emploY"ees in JJ;1e recent past like im-
provement. in the re.tir.ement benefits,
sncashment 'Ofl'eapa.edr leav~ due at
the time of retirement, insurance and
increase in the rate ot interest onJ

Provident Fund balances. The DA
formula recommended by the Third
Pay Commission also did not en-
visaged 100 per cent neutralisation of
the'increase in the cost of living even
at the minimum wage level. Apart
from the efforts to control the price
line and concessions referred to; the
Government do not propose to grant
any special concessions besides the
DA instalments to neutralisg the in-
crease in the cost of living. .
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Number Of High -Denomination Notes
deposited in various Banks and in
circulation between 10th and 15th

Jan., 1978

3359'. SHRI AMARSINH . V~
RATHA WA: Will the Minister of
FIN.ANCE. be pleased to state:

(a) the number of Rs. 1000, Rs. :1000
and Rs. 10000 currency notes that
were deposited in various banks and
how many of them were in circulation
on 10th January and on 15th of
January;

(b) the number and value of Rs. l,;n.
and Rs. 50 currency notes were in Cl ~- \

culation on 31st December, 1976 and'
1977 as w,ell as on lfith and 31st Janu-
ary, 1978; aria

(c) the number of Rs. 1000 an.f
above currency notes deposited in var i-
ou- banks at Gujarat on the 14th and
15th of January, 1978 as well 3S or,
each day from 16th to 24th January?

THE MINISTER OF STATE IN
THE MINISTERY OF FINANCE
(SHRI ZULFIQUARULLA:H)': (ar It
is not practicable to give details re-
garding the number of currency notes
of Rs. 1000, Rs. 5000 and Rs. 10,000
in circulation on 10th January and
15th January, 1978 as compilation
of such data will entail too' much
tin}e: and Iabour. However, at the'
closer pf business. on the 16;th day 'Of
J'anuary, 197'8,' the number of these

.s----..:
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tank nofc* m cfcc«latten wa* a* under:r~

Denomination Pieces Value

Rs 1000/* 12 80 lakh* Rs 128 00 crores
Us 5000/ 3&3PO Rs 18 15 crores
Rs 10 000/ 346 Rs 44 6 lakh*.

Total Rs 146 5 crores

Besides the notes which were lying 
in various banks and treasuries on 
the eve of demonetisation the value 
of notes tendered by the public for 
exchange after their demonetisation 
is approximately Rs 60 crores These

figures are provisional

(b) The number and value of 
Rs 100 and Rs 50 denomination notes 
m circula ion on different dates is as 
under —

Rs 100 Rs 50
Pieces in Value in Pieces in Value in 

Million (Rs crores) Million (Rs crores)

31 13 1976 35* 0 3510 105 2 536
31-12-1977 408 5 4085 188 8 944
31 1-1978 411 0 4110 *3* 9 9*5

The above information as on 13 1-1978 is not available
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